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CHOK A L I N G A S W A M I IDOL TH R. R . N . P I L L A I                       Appellant (s)

                   VE R S U S
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Date: 2 0 / 0 2 / 2 0 0 8 This Appeal was called on for hearing today.

CORA M :
    HON’B L E MR. JUS T I C E TA RUN CHAT T E R J E E
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For Appellant(s)                Dr. A. Fr ancis Julian, Sr. Adv.
                                Mr. Sumit Ku m a r , Adv.
                                For M/s. T.T. K . Deepak & Co.,Adv.

For Respondent(s)

        UPON hearing counsel the Court made the following
                   OR D E R
                        Heard learned Senior Counsel for the appellant.
                        Hearing concluded.
                        Judgment reserved.

                  (A.D. Shar m a)                                 (Phoolan Wati Arora)
                   Court Master                                       Court Master


